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INVITATION FOR EXPRESSION OF INTEREST
Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
| [Insolvency Resolution Process for Corporate Persons) Regulations, 2016
! - RELEVANT PARTICULARS '
.| Mame of the Corporate Debtor WIANXX IMPEX PRIVATE LIMITED

) GooDWCK GOODLUCK INDIA LTD.

Regd. Off: 509, Arunachal Building Barakhamba Road,
Connaught Place, New Delhi -110001
Website: www.goodluckindia.com | E-mail: goodlucki@goodluckindia.com
p

CIN :

IND-BARATH POWER GENCOM LTD,, (in Liquidation)
Liquidator's Office: B-421, Westem Plaza, OU colony. H 5 Darga,
HYDERABALD 500008 www.ibpgl.com

E-AUCTION SALE NOTICE

l B PI I- under |BC, 2016

Motice is heraby given 1o the pubdic at large for inviting bids for Sale of the Assets of Mis. Ind-
Barath Power Gencom Limited (in Liguidation) CIM Mo, U4D108TGH005PLCO4ESED having
ils regstered office al Mo Mo. B-5-210043, Plol no. 44, Shiva Enclave, Old Bowengally,
sacunderabad - 500011 Ranga reddy dist, Telangana ag a going concern by the Liquidator,
sppointed By the Hontle Mationsl Company Law Tribunal, Hyderabsd Bench vide arder dated
Augusl 13, 2021,

Description

|Resenve |  EMD  |Bid increment

| | Price |(Refundable) Amount

Corporate deblor a5 a whole| 26.03.2022 Saturday I1ST fror|Rs, 08762  Rs. 980

| &6 & going concem bagis] | NO0AM M00PM | crores | cromes |

1. The Sale will be done by the undersigned through e-Auction platform
hiflps s bankaauclions.com fweth unlimited extension of 5 mins each).

Date and time of auction

{0.25 crares

| 2.| Date of incorporation of Comporate Debior | 27407/1595 2. The sal&_is on "as :s-.mer&!;'. asis whati;'.'whate'mf1I'rma-s-".'wimn:uu1 any recourse” basls,
JPUBLIC NOTICE E {3 .l‘nl.t’!l:'l'in.' er:lerln.-.-hi:_h corporate detitor | Registrar of Companies. D'f'"i' As per section46-and other provisions of The Companies act; 2013 and rules made there 3. For detailed _’rerm§ E:_ mndrllur!all?f e-Auction sale refer COMPLETE E-.J_!u'..l-:T ION PROCESS
Nokca i herety given fo e pulic et i Sab e | |isioomorsied/ regetered. . |uroes The Companies A 1056 under, itis hereby notified for all concern that the following Share Certificates are reported EIOGLIMENT. evaabie ot trigee e i et oo or o Wi GEGE S0l 0 20 also
Prabhat Ranjan Siv S5, Ramashish ,Saba w/o Mazahir Hasan R/o0 4| Corparale idensty numberlimited liabdity | UT4E3I0L 1985PTCOT 1161 to have been lost and there is request for issue of duplicate share certificate. Particulars be ocblained by sending an emal lo the Liqudalor at rajesh.cip@@omal com. Ph. No.
Bhagat i MIG Flat No 63, Thied Fioer 695,Street. No.27,Jafrabad, R OB R T e e are as under BBGGZ34434
Rloceh Pockebd Sacter-18 Rabii Shahdara,Delhi-110053,have 15| Address of the registered office & prindipel| Reg. Office: Sufedd, 502, 5th Floor, Sahyag ' 4, For E-Auction details & participation, contact Mr, BM Gandi, Phane No, 9700333933, Email;
Dafi-110383, have Lost my Origal COA changed my name to Saba G SR T G USHADR-E N TS g - A . No. Falio o[ Name pf Shareholders | Certificate No.| Disticlive No. [No. of Shares || | telangana@ctindia.com.
AR, 1y ?‘“ : Principal Business: Wisrox EuroPark Mall (Multinlex 1 0000303 Usha Agrawar& tors] 262001 2000 5. The last date and time for submission of Expression of Interest {EOI) by the inferested bidders
Emﬁﬁﬁﬁﬂﬁpéﬂﬂﬂf- .”DHSI?‘-D g Akhtarpermanently. Cum three Star Hote!) Ghazabad, Plot No. 39, LinkRoad | || Nirmal Kumar Agrawal 284000 i51ST 5:00 PMon 19.03 2022
2 s - h B alviva | i = TR | o P e O | PN P-V-V-V-V-V-v~ AN V4 A 4 = " " e L : x . : )
h[[-;-:::'a]ﬂgl'ﬁaaﬁl:l':ﬂ of Igh[:'ét- i'nEﬁ'; 0040605050-8 [ [t o e e TR ;adm.rf;;;n:;dnya *jla;;r:f:-"nibdd'ﬁmmm 20000306 NirmatKumar-Agrawatlt 54 284001= 1000 £. The last date and trme for payment of EMD & olber forms anly by gualified biddars is 15T 5:00
e ! yiven I'have changed my name E mmwtg"m.,ﬁ:,.' kel itttk & Usha Agrawal 285000 PMon 24.03 2022,
et . | = T — L — P P . = = = L .
Al DEFS0NS dre hErEtJj inforrned not o Abhimanyu Sharma to | 7. | Date of invitation of BAprESSin o Filepest |04 0% 2022 31 000097 T Mina A Dani & Motika 393 B640507- TO00 T |nrer§:3r§dhb:ﬁ:|ﬂrsare FEPJEEI'E{'W visii the above-mentioned websites HI‘r[SEI,Il,'.IH'II'IH:-'.‘.-I.Ij
by ; ) - : B. The liguidator has the righi fo accapl or cancel or extend or modiy any larms and conditions of
deal o cary oul any ransacion with ﬁbh'magx“ and m‘z\th_er ; :ame B | Eligbilty for reslufion applicands under | The ilesesied parlies! prospecing Resoluion Agplcant | | o jAbani 641500 | ol h e
amyone based on lhe said missin neeta Sharma to Anita Sharma. sechion 23(Z)i0) of the Looe s avalable at | shall submit Expression of Interestin accordance with sub | | =Kindty note illdil fno .UUJUbiIUI'I isreceived-by ill 1ecompany Wlill'lll todays'fromthe-date-o A A Ao g i 2
docurants N awang has huﬂﬂ In future we should be known as requiation 7 of Ragulation 364 of the 8Bl (lnscivency | | publication of this notice, duplicate Share Certificates would be issued. 8. Any Addendum |/ clarifications & modification in the e-auction natice or the process document
ool : AT . Resalution Pracess far Corporale Persons) Regulaticns to this e-guction nofice will b2 uploaded in the corporate debior website (www.ibpgl com). No
in Abhimanvu S/o Smt P | megu ' By order of the Board g
pleasa rafum fo above given aodrass. : y . 2018 [CIRP Reguiaions’). The eligibdity crteria is For Goodluck India Limited publlic anncuncement ar paper publication ae any edher mode wil be made. Sdi-
AnitaSharma, R/o H. No. 161-B i iy e el - kst -of Exnkkioe o or oodiuck India Limite Rajesh Chillal
’ - - =D, mEen ad In deddnad IrREion SXpression a Sd/ -1
RN Block- A-1 Keshav puram Onkar interast f submit Resolufion Plan pursuant to subl | plocae: Ghaziabad (Abhishek Agrawal IBEBLIPA-001/IP-PODBS2017- 201811226
LY nagar North west Delhi - 110035 P ) (B) - Ot Mt 6 of. B Lint : Company Secreta Date: March 4, 2022 LIQUIDATOR, Ind-Barath Power Gencom Limited
Regudations, which is available &l 906, 91k Floor, Tower-C Date: 03.03.2022 r)l s ; ; i
0040604982-1 : Ea ' : Place: Hyderabad email id; rajesh.c.irp@gmail.com

FOR FUNDING
AGAINST LISTED
SHARES

PUBLIC NOTICE
My chant Mrs. Simmi Kaur Wio Sh,
Repdnder Singh Abluasia Rio J-26, Third
Floar, Wicaspur, Mew Debhi-110018 has
savered her retalion fram her unmarried

Urstgch Busness Zone, Nevana Counlny, Seclor - B0,
Gurugram, Harvana - 122018, The same can #20 be
abtained va email 3 cirpwiancodmpenigmail. com

B, | Warms of meligibility applcable uncer | Detais can be ablained by sending an emal &
seclion 294 are avaliable al; cirp.wianxximpenEgmail.com

H0{ s dale o recopt of wigression ofinermst |19t March, 2022
1

sBaddd & Indian Bank Bl R ke ety Sale notice for sale of Movablel

ALLAHABAD

Ph: 0135-2713957, 2113976

Immovable properties

son Jaspreel Singh Sfo Satinder Pal 1 Eﬂ:;iimﬁfﬂfgfaﬂ;;mg 2t Mech, 202 E-Auction 5ale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Shghp:_-n-H&Thri:l Floor, Yiaspun, Mew 77 Lot dala for submission of chiedions © | 230 Narch 2022 o Interest {lu:t. 2002 read with proviso Fn Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002 _ .
Defhi-110018 dsownad & debamed him g o s - MWotice is hereby given to the public In general and In particular to the Borrower (5} and Guarantor (s} that the below described immovable property
fram all moveabie & immavabie properlies ""'3"i}éT:_i'il'"_ S Tral e o roscacive 35T Bisnch 5653 maortgaged/charged to the Indian Bank{e-Allahabad bank, Secured creditor), the possession (physical Jeconstructive J/ Symbalic Jmentioned against each
g"d;mEd“ﬂW:jmﬂbﬂjuﬂ far hissa'gﬁ Bz m&:ﬁl?ﬁn?lsggpli:aria el i Epcmdl account ) of which has been taken by the Authorized Officer of Indian Bank willbe sold on “Asiswhereis", “Asis what is”, and “Whatever there is” basis
Eel5an 5 00ra oy reglaingm, | w1 My - 1 ¥ i i
VFSL Capital in #BSLPI‘EEEI?H and {ut-'.lraa.?nyﬂre wha 14| Dabe of issus of information mren'-l:ran:lum. 251h March, 2022 ?;&:Rt%;‘;ﬁnﬁ;dﬁ;iﬁ;&;ﬁﬁlﬁ;&g{ﬁ”“dﬂ mentioned dues and future interest, charges costs etc as detailed below. The reserve price and EMD amount
- i ; yglLEson mayix and request for resoiud -
gmm;;'ﬁ";f::ﬂﬁIﬁ:&%;ﬂlﬂﬁe . Ef;,mr":,:m;:u ,,;"&';T;;L’Dﬂ,";" Details of encumbrances over the properties as known to the Bank: Equitable Mortgage/Hypothecation of Indian Bank
held responsiba for his acls hereafer, 15| Manrer of chiaining reques! for resoliion | Eligible prospecis hilio licanks sgt oul L : P . - .
Lotk sl I Mo ot iig Tt Fllhie riapuii mchion eplcari ot it o 1o S. | Mame of Name of Borrower Details of Property Outstanding | Date & Timeof |A)Reserve price)  oneaet details
father Harjeet Singh, {il} mather Pritam memarzndum and furier imformelicn | undertaiing can getan requast by email in elactranic farm. No, Branch and Guarantor and dues as per E-auction E) EMD o
naz@vislcapital.com f;;r[i:;l:ﬁ"ﬁ'ﬂﬁﬁiﬁ*ﬁ;'ﬂ i i: gg‘u?m 1ml;ah'hn1muﬁ'{:!' 351 Apri 2022 (Subject extansion by Hon'bia NCLT) | and Mortgagor demand notice || st date & time of | C) BID Multiplier
are _ | | resoiution plans v
m.ﬂﬁlﬂﬂp“ﬂ.l.ﬂﬂm ‘3!1"j1 mspmsb%hﬁl‘f&l .5|r:lm[195. arr,-l_? {17.| Mannar af submitling rasclufion By Pasl or by hand delivary in saaled ameiope Account submission of EMD
'I‘I': a’::ﬁ;" Eﬁwafuk;fﬂ?:f;iﬂ; || plans 1o resalution profassiona Falloraed by an email confimation Name and documents
.SH-Il-E. Janakpuri, Delhi-110058, {10.| Eslimafed dale for submission of resoluGon |DSih ey 2022 i .iﬁﬂn:h; Borrower: M/Ss Ha!wari e Land and Building situated at Rs. 19,5'&,5”-5!— 08.04.2022 from A 4,940,000/ !Mr Saurabh H:hara1|.-al;
|| pian b the Adpacicating Autarty ke apgraval " |ithoragarh |LNroUgh its proprietar Smilenaeo o 75 Basara No 4236M, as on 11AMTO 2 PM | B) 49,000/- Branch Manager
regolulion pralessional Rog. No.: |BELIPA-02P-NIDSSH2017-201811877 IRaivati Dawi |Umar R/O Sujai, Post Sujai, Jajardeval, Batti Naini Saini,| interest and extention Mob: 8755363154
'l | Narme. Address & a-mail of e resaluion | Gopal Lal Baser |m§m¢h ts |piprceval, Pathi Naini S3int, b 6l & District Pithoragarh| other charges 07.04.2022
professional, as registanad with the Board i;ddr??ﬁdﬁgn' 7] 35&:"5; Flm{'ﬁﬂd lbe ‘3 Mﬂll?;:?'iagﬂ-r & Guarantor: |having total area of 0.023 Hecti.e from 30.04.2019 il 11.00 am
FEIET. I 21 \sUnugram, Aeryana- 1 s I ' 1 "L ol 3 Lt - L 5 i
. o . . . S : |progrietar | Shrimati Rajwati Devi W/o 5hri |1 Nali and 2 Mutti in the name of Shrimati Rajwati
advertISIng copy, it 1Is not pOSSIble to Verlfy its :‘I - e :HTIEII”U'. g;pa{alaserm:fdﬂgm;allmmup - ‘SmtRajwati |Maresh Kumar, Rfo Sujai, Post | DeviW/o- Naresh Kumar. Property is bounded as:
. .. E rass and amail to be used for esurgent Resolution Professlonals | lajardeval, Patti Maini Saini, ' iV
contants. The Indian Express (P) Limited cannot| | conespongencs wih e fesoltor L i [eabile T e U e b
: PTG Rakn Country, Sector - 50, Gurugram, Haryana - 122013 FINGIESh | Guarantor: Shri Darshan Lal 5/ sy
be held responsible f_or such contents, nor for any T En— e Emalk cip wienrimpeniigmollcom” i“".'"t“* RO |Shri Prem Lal, R/O Krishnapuri Ec?.f[:-f %‘f:egﬁ:dﬁjri::ﬂfﬂ ff:ﬁgdﬂﬁﬁimmg of
loss or damage incurred as a result of |72 | Furiher Dalails are avaiable at or with Eier;ai;;amn be obtaned hﬁirlice;:irgsnmuil o f;:-l:-d::: ;ﬂghugﬁn. :-;Ehhilsghgalmrrzlfrligi Dharamuveer Singh
transactions with companies, associations or| (g s ssiEnarens 4 Warch S0 [esiiialr {217 Slreh Lol RO Sapardevel |
. .. . . . [ : {5aini, : 2
individuals adversing in its newspapers or| |hets 262501
) ] g pap |1, Fom G was first published on 03.12.2020 ater restoration of CIRP by Hon'ble Suprame Court an %mmﬂrh
Publications. We therefore recommend that ﬂglﬂ?mlﬁrﬁ-&ﬁgﬁtﬁ&ﬂﬁﬂgﬁ?ﬂtélfrﬁguggﬁﬂ;ﬁélaﬁgsﬁﬁTﬁlﬁ;TZiﬁE 7 %:T;f;ﬂ"m;“h garrnwerlz_l I'-.-'I,-"r;"I Raj Trading Eﬁﬁidenﬂalgp]rrnpﬁphrw {prlltnr.:l 3.'-141 Rs. 2561592/- 2131'13&5%2;3}&1 A) 27.30,000/- |Mr SHurﬁhh Kharayat
; H : FEL : ; e ] ompany through its proprietor ata No.97, et o A% O 5 Branch Manager
readers make necessary inquiries before sending 2rseuhallr.Ed;:.'HeslderlullF‘rﬂlEﬁEJl:mJl:ﬂD?.ﬂ.EIJEbL I |afeMfsRa] |Smt Sandhya Bhakuni ,|situated at Village Devpur|18.11.2019plus| with unlimited E: fhi]ag?u; pnhmgarhg
: . . : | 2. Subfect to grant of exlension, as the case may be, by ®e Hon'ble NCLT, Principal Bench urder te i Nagarkoti Complex Jhulaghat - ; i .
any monies or enterlng into any agreements with Application thal may ba praferred by the BP wis 12 or B0[5) of fe Coda at tha relevand paint of fme as :ﬂdln.g Rn:-agd Pithnragarﬁ. : FEﬁ;?;a:r:r?:i%a:aaldﬂu}::rl:}larﬂi}::?gi ﬂlrl"tlﬁ'ei?lf;;i IEEREZHESEI MaRReRRL)
advertlsers or OtherW|Se aCtlng on an | periodaf 330 days from the date of insalvency commencement date s expiring on March 26, 2022 | T Mortgagor & Guarantor: Shri Nﬂiﬂiiﬂi Pin-EEElE-‘.-f having|from 18.11.2019 wll Ell';l:":l am
) - | 3. The terms and conditicns of the resaluticn plen submissian bid procass may be changed! amended! [thioughits Rajendra Singh Bhakuni 5/0|0ea) area of 0,030 Hect in the — ;
advertisement in any manner whatsoever. | abandonedicanceliediextended ormodified at any stage thereof [proprietor | Late Shri Ram Singh R/o Devpur| =0 % ' op T ps i singh
| 4, Tha Resalution Profassianal, under instructions fram Cammittes of Craditors, rasenvas righis b sooapt ;5mt 5'3".‘"1“!"3 Devaka Pargana Bhawar Chaa Bhakunis/o- LtShriRam Singh,
ar reject or disqualfy any prospeciive bidder at any stage of the corporate insohvency resclution {Bhakuni, Khata, Tehsil Haldwani, District
pracass wilhoul as5gning ary raaan and withoul any nalica ar iabiily |Magarkoti Mainital, Uttarakhand R/o Gram P ish ded as:
| Gopal Lal Baser i b Kumour, Tanakpur Road District roperty 15 Dounded as;
FORM No. - 5 | Date : 04032022 Resolution Professicnal, In the mafier of WIANXX IMPEX, PRIVATE LIMITED [ Pitharagarh. East: Land of others
DEBTS RECOVERY TRIBUNAL, LUCKNOW RUiEREirEl IP Regn. No.: IBBIHIPA-002P-NIDSEV2I1T-2018/11677 phulaGhat | Guarantor: Shri Kundal Ram 5/o| West: Land of others
60011, University Road, Near H Setu Mandir, Lucknow - 226007 ; ’ i Lochahi_Ram Ris New Bajejorth:120" wide Ruisd
» University Road, Near Hanuman Setu Mandir, Lucknow - Pithoragarh |Post Office Degree College|South: Property of Pan Singh
(Area of Jurisdiction-Part of Uttar Pradesh) | Pithoragarh. and Others
SUMMONS FOR FILLING REPLY & APPEARANCE IMPORTANT NOTE FOR THE PROSPECTIVE BIDDERS: Bidders are advised to visit the website http://www.mstcecommerce.com of our e auction service
BY PUBLICATION provider MSTC Ltd to participate in online bid. For Technical Assistance Please call MSTC HELPDESK No. 033-22901004 and other help line numbers available in
0.A. No. 905/2021 Date 03.02.2022 service providers help desk. For Registration status with MATC Ltd, please contact ibaplop@mstcecommerce.com’ and for EMD status please contact
AT ; e ibapifin@mstcecommerce.com. The intending Bidders) Purchasers are requested to register with online portal
(Summaons to D'Efer_'dant? L.Inl:le_r S_E!":l"'-"” 19(3) of the Hefmer? of Debis whew. mstcecommerce.com/auctionhome/fibapi using their mabile number and email id. Further, they are requested to upload reguisite KYC documents. Once
due to Banks and Financial Institutions Act, 1993 read with Rules 12 and the KYC documents are verified by e-auction service provider {may take 2 working days), the intending Bidders/ Purchasers have to transfer the EMD amountin
13 of the Debts Recovery Tribunal {Procedure Rules, 1993) his Global EMD Wallet on before the e-Auction Date and time in the portal. The registration, verification of KYC documents and transfer of EMD in wallet must
0O.A No. 905/20241 be completed well in advance, before auction. For property details and photograph of the property and auction terms and conditions please visit:
CAMNARA BANK APPLICANT https:/ fibapi.in/ and for clarifications related to this portal, pleaze contact help line number “18001025026" and 011-41106131".
Hazratganj Branch, Satya Businass Park, Date: 03.03.2022 Place: Dehradun Authorized Officer
Nawal Kishore Road (DP 0363), Lucknow (UP)
VERSUS
M/iE ZAINISS HOSPITAL & ORS .DEFENDANTS RERA REGISTRATION NO.:
To, RC/REP/HARERA/GGM/518/250/2021/86
1. M/S ZAINISS HOSPITAL (A Proprietorship Firm) Proprietor Late {www.haryanarera.gov.in)
Ayaz Ahmad Khan (now through Mr. Sabih Ayaz Khan who is Legal
heir and son of Late Mr. Ayaz Khan)
Registered Office: Vivek Khand-2, Gomti Nagar, Lucknow-226010. T H E M I L I_ E H N I A IV THE MILLEHMIA I'U'
Mob.: 8838038550 SECTOR 37DGURUGRAM
2. MR.SABIHAYAZ KHAN PAN: JUNPK4896R AFFORDABLE GROUP HOUSING : .
Son and al heirs of Proprietor Late Avaz Ahmad Khan Ffo 1002, " L
pahnnaslﬁwm Oniaxe rﬂgightg Ml %r:s. \ibhuti Khand. Gomti List of application numbers of successful applicants in the draw of flats in The Millennia IV, Residential EI&IHBTIPHE
Aadhaar No. 6149-8348-8473 Sector - 29, HUDA City Gentre, Gurugram, Haryana. AM ST TH1S, 14001 012, 43007 TR CERTRIED COMPAAT
2™ Address: D 13 GTE Nagar, Kareli Allahabad (U.P.) g -
3. MR.YUSUF AYAZ KHAN 2BHK TYPE -1 (580.535 Sq.Ft.) (53.933 Sqm) 2BHK TYPE -2 (588.931 Sg.FtL.) (54.713 Sqm) ZBHK TYPE -3 (597.779 5q.FtL) (55.535 Sqm) 2 UNITS FOR MQ
Son and Legal heirs of Proprietor Late Ayaz Ahmad Khan Rio 1002, 29903 30342 SDETE 30925 31136 31455 I3040 34133 20830 30154 30373 30569 307TB1 31087 31493 32940 33405 33827 34275 20825 30287 30598 3096 31578 331 33862 34193
Petronas Tower, Omaxe Heights, Near TCS, Vibhuti Khand, Gomti 29906 30355 30679 30934 31144 1466 33104 34208 2003 30162 30375 30573 30797 31092 31527 32969 33454 33031 34294 20041 30288 30607 30978 31632 33157 35866 34204
Magar, Lucknow (UL.P.) -226010 20007 30963 30719 30047 91145 91553 33138 4M3 20059 30175 30377 30576 3Z0B19 31095 31539 32975 33460 33932 34299 20042 30208 30608 30985 31670 375 33019 934035
EMM{EFEESZDISGTBNEEEL HEFElIMlahEbE{I[UP] 0019 30387 30730 WES6 31151 31565 IR0 4784 20067 307182 303380 0581 30834 31112 31561 FI054 Z3461 33945 34305 0044 30310 3062 309491 F1695 33108 33087 4243
In the above noted application, you are required to file reply in Paper Book 90095 S0496 30799 0998 1155 56T 1900 94995 20070 30204 30386 30586 30836 31120 31582 33069 33473 33962 34316 0051 30316 S0R8 31000 31734 53190 49005 54954
form in Two sets along with documents and affidavits (if any), personally : 30002 30240 30400 0535 30840 31127 31590 I30D 33487 34034 34335
or through your duly authorized agent or legal practitioner in this Tribunal, TN pOOT RO S TR DI 80 2N 50007 50257 30403 30612 30859 31137 31736 33093 33408 34060 34347 29854 30333 30678 31002 8D 330 34000 34270
after serving copy of the same on the applicant or his counsel/duly 0077 30442 30743 31013 31163 31588 3IMET 54314 20010 40960 30405 30622 90876 1168 1763 33000 33527 34107 34353 20056 30334 30682 3037 1ETS 33285 34005 3427
authorized agent Elf!er publication of the summons, amfn_ _lharaa_ﬂEr to JO00BR 30456 30754 JM016 3174 NEM 33517 34302 SO013 30783 30411 30623 I0BB4 31206 17O THOP I3IB60 3410p 34363 20067 30340 30689 1056  T1WAT  IM4R 34017 34974
sbrcianstall e heardand deckdodimyor bsags, WO Mira. 07k, S1024 ANGL S106] MRSk .2ige 30018 30289 30429 30624 30888 31217 31820 331G 33570 34135 34407 20075 30370 30894 31061 31963 357 34018 34307
’ Régismr 003 30430 30762 027 31181 31664 33560 34360 30020 30290 30432 306331 30923 31226 31339 33159 33583 34152 34413 20079 3085 30696 31065 9TE 33472 34044 34338
Debts Recovery Tribunal, 40102 30928 307ES 3M0ZE 31183 31700 33663 34372 30036 30294 30436 30656 30026 31271 31924 33179 33500 34165 34422 20083 30395 30700 31078 32078 33400 34050 34346
Lucknow 24 3534 30783 303 3204 NG T4 43N 30041 30301 30467 30658 30827 31270 32018 33185 33591 34167 34424 0007 30409 30735 31098 32193 33534 34061 34358
< - e = o3 30538 30806 039 I1205 IITIT 3ITRA 0049 303158 30471 30659 30930 31296 362 338G 33600 341771 34432 0016 30443 0738 11164 32901 13545 34063 14366
FORM A Q0157 30578 I0B06 ORI 31207 31724 174D 30054 30328 30490 30673 30050 31300 32171 I188 33633 34184 34435 daibs CBAAAE GO T mmes obwas  waGer iR
PUBLIC ANNOUNCEMENT 0164 30579 30820 3057 3125 31747 23747 30070 30339 30506 30677 30064 31305 32217 33202 33664 34100 34442
454 T 4087 44
[Under Regulation 6 of the Insclvency and Bankrupicy Board of India 0172 30587 30BZ? 0BT 3ME ITE] |IOD 30071 30343 30519 30691 30072 31300 32416 33215 33672 34201 34445 S 3”; 20 :3 188 3335? =y 2 dna : % ‘Dl
{Ihsolvency Resolution Process for Corporale Persons) Regulations, 2016] | i s Sl s nes o 30121 30347 30530 30692 31019 31323 32432 33218 33705 34221 34462 N AN BELL LEER AW SlS AR Al
FOR THE ATTENTION OF THE CREDITORS OF BRI B i e S o kit 30120 30350 30535 30605 31021 31376 32782 II2I0 33754 34222 34475 30126 30466 30833 31258 Ja4T> 33635 34096 3447
BAJAJ APPLIANCES LIMITED | ~ ) 30936 30351 30542 I0W03 31045 31389 32792 33246 3BT 34240 34484 3035 30475 J0a<a 1283 32525 33645 340096 34463
.~ RELEVANTPARTICULARS R ol g L 30140 30358 30648 0736 31051 31431 32867 23293 33802 34263 34485 30166 30405 30867 31366 32630 33640 34104 34473
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